
(nr nrcuffineM AND ARUNACHAL PRADESH)

No.HC.VII-60/2022/ 55ql /A. In exercise of the powers conferred under Rule 18

read with schedule-A anl-r or the Assam Judicial service Rules, 2003 and in

accordancewiththeGovernmentNotificationNo.FPC.l0/97lPt.|1231dated11.06.2003,
theHighCourtispleasedtopromotethefollowingselectionGradeDistrictandSessions
Judges of the Assam Judicial Service to the post of Super Time Scale District and

S"rilon, Judges in the scale of pay of Rs'70290-1540-764501- plus other allowances as

NOTI FICATION
Dated Guwahati the 1d August,2022

admissible under the Rules :-

Memo No.HC.Vll-6012022/ 5552 - 5577 /A'

Copy to:-

1. The L.R.-cum- Commissioner & Secretary to

Smti Susmita Phukan Khound, . .

Oiiiria anO Sessions Judge, Lakhimpur, North Lakhimpur

Shri Aparesh ChakavartY,
Oistrict and Sessions Judge, Barpeta (Since retired)

3. Smti Mitali Thakuria,
District and Sessions Judge, Kamrup (M), Guwahati

4. Shri Mridul Kumar Kalita,

District and Sessions Judge, Jorhat

5. Shri Satyajit Khound,- 
Sp"*f iudge, CBt, Assam, Addl' Court No'1' Chandmari' Guwahati

Itisclarifiedthatthepromotionshallbenotionalfromthedateofinitiationof
the selection pr@ess, i...',ic.oz.1ozz and will be effective from the date of the

Notification.

BY Order,

Sdl'E4'd4"' &M41,
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Department, DisPur, Guwahati'
2, The principal Accountani General, Assam, Beltola, Maidamgaon, Guwahati' . ..

3. The Registrar-cum- pritrcGf Gc'etary io nonbte the Chief Justice' Gauhati High
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Court, Guwahati'
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4, Smti Susmita Phukan Khound, District and Sessions Judge' Lakhimpur' North

Lakhimpur.
s. inri Aparesh chakavarty, District and sessions Judge, Barpeta _(since 

retired).

O, Srti Mitali Thakuria, Oistii4 anO Sessions Judge, Kamrup (M), Guwahati.

i. Sfui Mridul Kumar Kalita, District and Sessions Judge, Jorhat'

b. inri Satyajit Khound, dpecial Judge, CBI, Assam, Addl' Court No'1' Chandmari'

Guwahati.
9,
10.

11.
L2,
13.

14. The Specia I Judge, Assam, Guwahati.

15. The SPecial Judge, CBI & NlA, Assam , Guwahati.

16. The Member-Secretary, Assam State Legal Services Authority, Guwahati'

17. The Member, MACT, No'2 & 3, Kamrup (M) Guwahati/Dhubri/ Nagaon/ Nalbaril

Barpeta/ Silchar/ SonitPur, TezPu r/Goalpara/KamruP, Amingaon.

18, The SPecia I Judge, Addl. CBI Cou rt, No. I, II & III, Assam, Chan dmari, Guwahati

19. The loint Registrar , Gauhati High Court, Guwahati.

20. The Chief Judicial Magistrate, (All) for information and necessary action.

21, The DePUtY Registrar Gauhati High Court, Guwahati

22. The Private Secretary to Honble Mr. Justice

The District and Sessions Judge

n" prin.iprf :udge, ramily"c6uffioLl & III, Kamrup' Guwahati/ Cachar'

iitiril eutp"t /D-hu'bri/Naltiari for information and necessary action'

n" prLriJi,ig Oificer, Industrial Tribunal, Guwahati/ Dibrugarh/Silchar'

The Presldin! Officer, Labour Court, Guwahati/ Dibrugarh'

rn. pr"ilJln6 omcer, srRt & Member, MACT, No'1, Kamrup (M)' Guwahati'

Ga

High Court website
Gauhati High Court, Guwahati

24. The Administrative Officer (J)

25. The C.A. to Registrar GeneraU Registrar (Admn.)/ Registrar (Vigilance)/ Registrar

(Judicial) / Registrar (Estt.), Gauhati High Court, Guwahati

26. The DePutY Director, Printing & Stationery, Assam Gow. Press, Bamunimaidan,

Guwahati for publication of the Notification in the Assam Gazette.

[The list of Office' here-in-above is not necessaily in order of senioity)
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